The Health Security Se National Security Cess Bill, 2025 -introduce

THE MINISTER OF FINANCE; AND MINISTER OF CORPORATE AFFAIRS (SHRIMATI NIRMALA
SITHARAMAN): Madam, with your permission, | rise to move for leave to introduce a Bill to
augment the resources for meeting expenditure on national security and for public health, and to
levy a cess for the said purposes on the machines installed or other processes undertaken by which
specified goods are manufactured or produced and for matters connected therewith or incidental

thereto.
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SHRI D. M. KATHIR ANAND (VELLORE): Madam, | rise to strongly oppose the Health Security Se
National Security Cess Bill.? (/nterruptions) The Bill may appear technically sound but it initially
imposes a new severe financial burden on the ordinary citizens of India when the inflation is there.?
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PROF. SOUGATA RAY (DUM DUM): Madam, | gave the notice to oppose the Health Security Se
National Security Cess Bill, 2025, under Rule 72 of the Rules and Procedure.? (Interruptions) | beg
to oppose the introduction of the Health Security Se National Security Cess Bill on the following
grounds.? (Interruptions) Firstly, | am opposed to any cess imposed by the Central Government
since it is not fair to the States. Secondly, clubbing health security with national security is

ambiguous since both are entirely different concepts. Thirdly, there is a cess on pan masala?



(Interruptions). Pan masala is harmful for health and is known for causing oral cancer. There is no
restriction on pan masala. It does not specify that such warning should be printed on pan masala

package. Therefore, | oppose the Bill.? (/nterruptions)
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SHRIMATI NIRMALA SITHARAMAN: Madam, | introduce the Bill.? (/nterruptions)
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12.13 hrs

The Lok Sabha then adjourned till Fourteen of the Clock.
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